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2897. SHRI C. JANGA REDDY: 
DR A. K. PATEL: 

Will the Minister of WELFARE be 
pleased to state : 

<a) the Iraats in aid and otber contri-
butioDS in Iny form received by the 
CadraJ Waltf CouDcll from Union/State 
Goveruments dlllini the last three years; 

(b) whether Union Government have 
not received rcaul.rly the audited accounts 
from tbe recipients for any period; 

(.c) if so, tbe details thereof; and 

(d) 'in bow many States financial posi-
tioD o. Wakf Boards is Dot so sound that 
it may bear tbe burden of maintenance or 
divorce Muslim women ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI GIRl-
DHAR GOMANGO): <a) The Central 
Wat, CouDcil set up under Section SA of 
the Wakf Act, 1954 in IXcember, J964. 
received a arant in aid of Rs. 145.64 lakhs 
(Rupees ODe Crore Forty-Five lakhs and 
Sixty four thousand only) during the past 
tbree finanCIal Years eoding on 31.3.86. 
The Central Wakf Council bas not received 
aDY ,rant in aid Irom any State Govern .. 
ment. 

(b) No, Sir. Tbe audited accounts 
have been duly received from the Council. 

(c) Does Dot arise. 

(d) It is Dot possible to forecast the 
likel, burden of maintencace of divorce 
" .. lim women on a Wakf Board. 

Selzore of da.r •• ID Dflbl 

2898. SHRI MAHENDRA SINGH: 
Will tb. Mini,'er or HOME AFFAIRS be 
pJealed to Itate : 

,a) whether a record seizure of 302 k. 
of ebl,.a v"ued ., Its. 2 Cl'Orcs ill inter-
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national market was made in Delhi by 
the crime ·Branch of Delhi P oHce; 

(b) if so, tbe particulars of the Rer-
sons apprebeoded and the CircumstanCes 
of the seizure; 

(c) whether tbis seizure has led to 
unearthjng of an organised gang of smug-
gJers and narcotics traffickers; and 

(d) if so, tbe details in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI P. 
CHIDAMBARAM) : (a) Yes, Sir. 

(b) On 5.7. 986, a team of Crime 
Branch detectives intercepted a truck No. 
HYN·4cS5 near Vijay Ghat. TaklOg 
advantage or the ru~h in traffic, its driver 
Rattan Singh succeded in escaping but the 
other occupant of the truck named 
Jagtar Singh was aprrehended. A careful 
search revealed a cavity in the body of 
the truck from where 302 Kgs. of Chinas 
in 47 packets or 5 1/4 Kg. and 21 packets 
of 2 1/2 Kg. were s~jzed. 

(c) & (d) During interrogation it \las 
found that Jagtar Singh had connections 
with a notorious drug smuggler of Punjab. 

App lieatioal o( (rredolD fighters 
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2..,99. SHRIMATI PA 1 l:L RAMABEN 
RAMJIBHAI MAVANI : Will the MiniS-
ter of HOME AFFAIRS be pleas:d (0 

state : 

(a) the Dumber of applications for 
freedom fiahlers pension received from 
Gujarat from 1 January, J984 to IS July. 
1986; . 

(b) particulars of case., decision on 
which has been taken so far; aDd 

(c) whether any case. have been re-
jected Illd ir so. reasons tbereor 1 




